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Report of the Joint Committee constituted in compliance with the
Order dated 07.11.2024 in the O.A. No. 1079 of 2024 in the matter of

Sandeep Kasar Versus State of Chhattisgarh before the Hon’ble

National Green Tribunal, Principal Bench, New Delhi.

1. Background:

The Hon’ble National Green Tribunal, Principal Bench, New Delhi took cognizance
of the present case based on the letter petition dated 30.12.2023 of Shri. Sandeep
Kasar, resident of Dondilohara district Balod of Chhattisgarh and the same has been
registered as O.A. N0.1079 of 2024. In the above matter, Hon’ble NGT, Principal
Bench, New Delhi vide its Order dated 07.11.2024 constituted a Joint Committee
comprising of (i) District Magistrate, Balod (ii) Chhattisgarh State Pollution Control
Board (iii) Central Pollution Control Board and (iv) Integrated Regional Office of
MoEF&CC, Raipur, with the direction of the Committee to submit factual report
within six weeks. Further, in the above said Order dated 07.11.2024, Hon’ble NGT
appointed the Central Pollution Control Board as nodal agency for coordination and
compliance. Copy of the order dated 07.11.2024 of Hon’ble NGT is enclosed as
Annexure-1.

2. Constitution of Joint Committee:

In compliance with the Order dated 07.11.2024 of Hon’ble NGT, New Delhi and
based on the nominations received from the organizations concerned, a Joint
Committee has been constituted vide letter dated 25.11.2024 of CPCB comprising
of the following members:

(i). Dr. M. Thalamadai Karuppiah, Scientist-E, Ministry of Environment,
Forest & Climate Change, Sub-Office, Raipur.

(if). Sh. P. Jagan, Regional Director, Central Pollution Control Board, Regional
Directorate, Bhopal.

(iii). Dr.  Anita Sawant, Regional Officer, Chhattisgarh Environment
Conservation Board, Durg-Bhilai.

(iv). Sh. Darbari Ram Thakur, Joint Collector, Balod (representative of District
Magistrate, Balod).

A copy of the Committee constitution letter is enclosed as Annexure-2.

3. Terms of reference (ToR) to the Joint Committee:




The Terms of the Reference (ToR) to the Joint Committee referred therein the Order
dated 07.11.2024 of Hon’ble NGT in the above matter inter-alia include the
following:

(i). The Committee shall visit the site, collect relevant information and verify the
allegations referred there in the letter petition dated 30.12.2023. Accordingly,
the following are the issues refereed therein the letter petition.

e Alleged indiscriminate disposal of tailings on the agricultural land and
nearby water bodies.

Alleged air pollution due to inappropriate transportation of raw material
without adequate precautionary measures.

e Alleged impact on human health in the surrounding areas.

4. Brief about the alleged project in the O.A and its status of compliance on
the Statutory Requirements:

The alleged Unit, M/s Godavari Natural Resource Pvt. Ltd., (M/s GNRPL)
(presently in the name of M/s Neco Mining Co. Pvt. Ltd.) located at Gidhali
Village, Dondi Tehsil, Balod District of Chhittisgarh was initially commenced its
operation reportedly in the year 2008, only for the facilities of crushing and
screening of 1.2 MTPA of Iron ore. The existing Unit was operated based on the
‘Consent to Operate’ as the said project activity not attracting the provisions of
EIA Notification, 1994 and 2006. Subsequently, the Unit proposed for the capacity
enhancement of production of Iron Ore crushing, screening from 1.2 MTPA to 1.5
MTPA and establishment of 1.5 MTPA Iron Ore Beneficiation plant. M/s Neco
Mining Co. Pvt. Ltd Gidhali purchased the M/s GNRPL on 28.12.2022 and
accordingly changed the name in EC and Consent documents on 19.1.2024 and
27.3.2024 respectively. As informed by the Project Authority, M/s Neco Mining
Co. Pvt. Ltd. on contractual basis engaged M/s Dev Mining Company, Raipur as
their operation and maintenance partner for a period of three years with effect from
01.9.2022 having the scope of overseeing the day-to-day operation and
maintenance of equipment, machineries, conveyors, flocculants etc.

The factual status on various statutory requirements of the Unit is furnished below:

(i). MOEF&CC vide letter No0.J-11011/48/2020-1A.11(1) dated 18/5/2021
accorded environmental clearance (EC) for the expansion of Iron Ore
Crushing and screening capacity from 1.2 MTPA to 1.5 MTPA and 1.5
MTPA Iron Ore Beneficiation plant in the name of M/s Godawari Natural
Resources Pvt. Ltd., subject to the compliance of the conditions referred
therein. Project Authority has obtained subsequent amendment in the EC
from the MOEF&CC vide letter No0.J-11011/48/2020-1A.11(1) dated
06/8/2021, wherein it has been stipulated that “tailings from iron ore
beneficiation plant shall be disposed in dry form after filtration in filter




press/vacuum filters”. Further, it was also stipulated as “maximum storage
of filtered cake permitted inside the plant shall be 90 days.” The above
Unit has been taken over by M/s Neco Mining Co. Pvt. Ltd. and thus
requisite name transfer on the EC has been obtained from the SEIAA-
Chhattisgarh vide letter No.2577/SEIAA-Chhattisgarh/ Nava Raipur, Atal
Nagar, dated 19/01/2024.

M/s Godawari Natural Resources Pvt. Ltd. renewed the ‘Consent to Operate’
from the CECB vide Order No0.8763/TS/CECB/2023 Nava Raipur Atal
Nagar, dated 17/3/2023 for Iron Ore Crushing and screening capacity from
1.2 MTPA to 1.5 MTPA and 1.5 MTPA Iron Ore Beneficiation plant, which
is valid from 01/3/2023 to 28/02/2025. The above Unit has been taken over
by M/s Neco Mining Co. Pvt. Ltd and thus requisite name transfer on the
CTO has been obtained from the CECB vide Order dated 27/3/2024.

The project authority has obtained authorization under the Hazardous and
Other Wastes (Management &Transboundary Movement) Rules, 2016 from
the CECB vide letter N0.10330/HSMD/HO/CECB/2020 Raipur dated
19.02.2020, which is valid till 17.02.2025.

. The estimated average water requirement of the Unit is 370 m3®/day, which
is being sourced both from ground water and surface water from Keshala
Nallah. The Chhattisgarh State Water Resources Department vide letter
N0.3896 dated 2.8.2022 accorded permission for drawal of 270 m®/day of

surface water from Keshala Nallah only for the period of six months i.e.
January to June.

. Project Authority has obtained NOC from Central Ground Water Authority
vide NOC No.CGWA/NOC/IND/REN/1/2024/9030 dated 05/02/2024 for
drawal of 95 m3/day of ground water through 4 bore wells, which is valid
from 30/12/2023 to 29/12/2026. According to the paragraph 10 of the EC
letter dated 18/5/2021, once the permission granted for the use of surface
water, the ground water should be used only for domestic use (i.e. 5 m3/day).
Presently, both ground water and river water is being used for the
industrial operation of the Unit, which is against the stipulations of the
regulatory authority. Project Authority should effectively comply with all
the conditions stipulated and if any changes required in their operation,
which can be performed only after getting necessary amendments in the
EC from the regulatory authority concerned.

In the EC letter dated 18/5/2021, the details of solid waste generation along
with its mode of treatment and disposal has been prescribed in the paragraph
13, which is reproduced below:

Type of Source Quantity Mode of Treatment/
Waste (TPA) Disposal




Solid waste | Beneficiation 225000 | The tailing generated will
Tailings plant be taken back by those
companies  who  will
beneficiate their low-grade
Iron ore.

A temporary provision will
be made in the plant for
storage of dry tailing (in
Cake form) in 2-hectare
area.

Further in the said EC letter specific condition No. A(ix) reads as “The tailings
generated shall be taken back by the suppliers for beneficiating the low-grade
iron content and should not be utilized for brick making.”

(vii). Based on the commitments made by the Project Authority during the public
consultation held, action plan with time target for implementation has been
prescribed under paragraph No.14 of the EC.

5. Brief on the Iron Ore Beneficiation process:

The Iron Ore Beneficiation Plant having the capacity of 1.5 MTPA has been
installed in the above Unit, which envisages with the provisions of equipment
related to washing, gravity separation and magnetic separation equipment along
with balancing equipment’s for washing & beneficiating +2mm to -2 mm low
grade Iron Ore Fines. The Iron (Fe) content in the feed material varies from 53% ~
57% and the Iron content in product after washing and beneficiation is +62.5%.
The Iron content in Tailings is 23 ~ 27% and the moisture content in the filter cake
varies from 18 ~ 20%.

The basic process of mineral beneficiation is to convert low grade Haematite Iron
ore into concentrate Iron by separating slimes like clay & silica. Raw material is
fed through Ground Hopper to vibrating screen 1, where +40mm size separated as
a trace material, -40mm size material goes to vibrating screen 2, where material is
being washed & separated as +10mm product, which goes to vibrating screen 3 for
separation into -10mm to 2mm and -2mm size, where -10mm to 2mm separated as
product & -2mm size material goes to screw classifier. After processing through
screw classifier -2mm to +150 micron & -150 micron separated. Further -2mm to
+150 micron goes to the magnetic separator, where magnetic particles are collected
as product & non-magnetic particles are taken out as waste through Dewatering
screen. At the same time -150 micron goes gravity & magnetic separator where
concentrate Fe is being collected as product through Dewatering screen & slimes
are taken out to tailing thickener.

Since this sub-grade Iron Ore contains more of surficial clay, lateritic and other
particles, which needs to be removed by the process of wet separation by using




grinding media, hydro cyclones and High intensity magnetic separator. This will
help in separation of heavier material on basis of gravity, in the process of
beneficiation and upgrade the input material. After sedimentation process overflow
water is being recirculated to tailing thickener & underflow solids is being processed
in tailing filter press for solids & clear water separation, where again clear water
recirculated to tailing thickener & solids are taken as waste. The process flow chart
of the unit is as given below:

MATERIAL FLOW SHEET

6. Preliminary meeting of the Joint Committee

In consultation with the members of the Joint Committee, a preliminary meeting of
the Committee was convened with the local people in presence of the representatives
of Gram Panchayat Gidhali and Applicant in the O.A. on 28.11.2024. In the said
meeting all the members of the Joint Committee were present and discussed the facts
and issues involved in the matter, ToR to the Committee and further course of action
proposed in this matter. In the said preliminary meeting the Committee has given an
opportunity to the Applicant to submit his views and also requested the applicant
physically show the places / allegations levelled in the letter petition especially
regarding the alleged dumping of tailings generated from the beneficiation plant.
During the deliberation, local people raised other issues regarding alleged
encroachment of Govt. land by the above Project Authority. However, the Joint
Committee restricted their scope within the issues referred therein the O.A and the
ToR referred therein the above Order, since the land encroachment issues have
already been represented by the local people to the District Collector and other local




authorities. The District Administration should examine the land issues, if any,
through the Revenue authorities concerned based available records and take
appropriate decision. List of participants in the meeting is enclosed as Annexure-3.

In continuation to the preliminary meeting, subsequent site inspection of the Joint
Committee was held during 28" & 29" November, 2024 to verify the factual status
on the allegations raised by the Applicant and collect the information from the
alleged Project Authorities and other authorities concerned and also to carryout
Ambient Air Quality monitoring and collection of surface water samples.
Accordingly, the Joint Committee visited nearby areas of Dondilohara and Gidali
villages as mentioned in the letter petition along with Applicant as well as Project
Authority. Further, effort has been made to assess the present status of the surface
water quality and ambient air quality of the area during the visit of the Committee.

7. Observation of the Joint Committee on the ToR to the Committee

Based on the deliberations held during the meeting of the Joint Committee,
subsequent site inspections of the industry under question, sampling and analysis of
ambient air quality / surface water and documents made available to the Committee,
the following observations are made on the ToR:

(i)

(@).

Alleged indiscriminate disposal of tailings on the agricultural
land and nearby water bodies.

During the preliminary meeting, the Committee has given an opportunity to
the Applicant to submit supporting documents, if any, regarding the
allegations made in respect of illegal disposal of tailing waste. Despite giving
an opportunity, the Applicant not made available any supporting document
regarding illegal dumps of tailing waste as he claimed in his letter petition.
However, the applicant verbally informed about three locations of illegal
tailing waste dumping sites and the Committee visited all these locations
along with applicant i.e. Smt. Ramhin Khasra No0.9 Dondilohara near Kamta
nala, Smt. Kamayani Thakur Khasra No 713/7 Dondilohara and Sh. Khilendra
S/o Indravan Singh Khasra No 16 Tikrapara.

Based on the site inspection and documents made available, it has been
observed that the tailing wastes are disposed after obtaining permission from
the Office of District Collector (Mining Division), Balod. During the visit, the
Committee collected the information related to tailings disposal in low lying
areas after necessary approval from the Office of District Collector, Balod,
which is enclosed as Annexure-4. Though the tailings are being disposed of




with due permission in the low-lying areas and agricultural land, during rainy
season there is a possibility of seepage from the disposed area to the adjoining
low-lying area.

. As informed by the Project Authority (M/s Neco Mining Co. Pvt. Ltd.) the
tailing waste generated in their plant is being disposed through M/s Jayaswal
Neco Industries Ltd., Siltara, Raipur. On perusal of records, it has been
observed that NOC/permission for dumping of tailing wastes in low-lying
areas have been obtained from the Office of District Collector (Mining
Division) by M/s Jayaswal Neco Industries Ltd. M/s Jayaswal Neco Industries
Ltd, Siltara Raipur obtained the permission from the Mining Department of
Chhattisgarh Govt. vide letter dated 30.6.2022 for Iron ore beneficiation (Iron
content less than 60 percent) at M/s Neco mining Co. at Gidhali for further
use in its own steel plant located in Siltara. As per condition no 5.4 of the
letter dated 30.6.2022 the tailing waste has to be disposed as per Rule 4 of
sub-rule 7 of Chhattisgarh State mineral (Mining, Transport and Storage) Rule
2009. The copy of the letter is enclosed as Annexure-05.

. Chhattisgarh State Mining Department vide Notification No. 404 dated
6.10.2018 amended the Chhattisgarh Minerals (Mining, Transportation and
Storage) Rules, 2009, wherein delegated powers to the District Collector to
issue permission for use or sale of abandoned minerals in construction activity
in view of conservation of other mineral in other works as per procedure. The
procedure adopted for issuing the NOC by the Office of District Collector
(Mining Division) for disposal of tailing waste as provided by the Unit is
enclosed at Annexure-6. The relevant amended portion of the Notification
No0.404 dated 6.10.2018 is reproduced below:

AMENDMENT

In the said rules,-

1. After sub-rule (6) of rule 4, the following shall be added, namely:-

"(7) Collector of concerned District shall grant permission on submission of
application for use/sale of abandoned minerals as minor mineral in
construction activities or in view of conservation of minerals in other works
collected during temporary storage/ beneficiation/ processing /crushing of
minerals outside lease area or storage beneficiation/processing/crushing at
permit area:

Provided that, before grant of permission under sub rule (7)
representative samples of such minor minerals shall be collected by the
departmental officer from permit area. Permission for use/sale as minor




mineral for specific quantity and specified period shall be given after
necessary testing of these samples in laboratory."

The amendment Notification dated 6.10.20218 is enclosed as Annexure-7.
Based on the above extant provisions, permissions/NOC being obtained from
Collector Office for disposing the tailing waste on that particular area which
is allotted for it. Reportedly, the above permissions are granted after analysing
the waste material, if material found un-suitable for industrial use with respect
to iron ore concentration percentage, then it will be allowed to dispose in low
laying area. A sample report of the waste material analysis made available to
the Committee is enclosed as Annexure-8. However, in the existing
procedure adopted for issuing NOC, neither consulting with CECB nor the
Officers of CECB is incorporated as a member of the said Committee. The
Joint Committee opined that in the process of issuing NOC/permissions for
disposal of waste material in low-lying areas, an Officer(s) from the CECB
should be incorporated as a member in the said process of issuing NOC in
order to ascertain the environmental issues involved therein.

According to the para No.13 of the EC letter dated 18.05.2021, the solid
waste/tailings generated from the beneficiation plant is estimated as 2,25,000
TPA, which needs to be disposed to the companies who will beneficiate low
grade iron ore. According to the EC amendment letter dated 06.8.2021,
permission has been accorded for storage of tailings in the form of filtered
cake for a period of 6 months in an area of 2.0 Ha within the plant premises.
Presently, the Unit is having total six number of settling ponds with total
storage volume of 148001 m?,

. The Iron ore beneficiation process generates tailing to the extent of about 20%
to 25% of the input Iron ore. Present rated capacity of the plant, the annual
generation of such tailings would be around 2,25,000 TPA. Presently M/s
Jayaswal Neco Industries Ltd. is providing the Iron Ore from their Mine
located at Narayanpur District of Chhittisgarh for beneficiation and collecting
back the beneficiated ore to their Iron and Steel Plant located at Siltara,
Raipur. As informed by the Project Authority the tailing waste generated in
this plant also being collected by M/s Jayaswal Neco Industries Ltd. which is
being presently disposed in low-laying areas after obtaining necessary
permission from District Administration, Balod, which is inconsistent with
the stipulated conditions of the EC. According to the EC condition, the tailing
generated should not be used for Bricks manufacturing. In such
circumstances, without amending the EC condition from the MoEF&CC,
disposing the tailings in the low-lying area either by the Project Authority or




through any agency will tantamount non-compliance of the stipulated EC
conditions and thus project authority should comply with the stipulations.

Project Authority shall explore suitable suppliers who can buy the tailings for
supplying to the units, who use in co-processing/ beneficiate the low-grade
iron content.

. The Committee sought factual status from the Chhattisgarh State Agriculture
Department regarding alleged illegal disposal of fine waste in agriculture field
and reduction of crop production in this area, if any. In this regard
Chhattisgarh State Agriculture Department vide letter No0.3443 dated
30.11.2024 informed that, a team of Senior agriculture development Officer,
Revenue inspector, Patwari and Rural Agriculture Development Officer
visited the area on 28.11.2024 and as per report of the team, no such
occurrence has been noticed in the agriculture area after verification in the
area of Dondi block of Balod jurisdiction. The copy of letter received from
Chhattisgarh State Agriculture Department, Balod is enclosed as Annexure-
9.

. No tailing waste dump has been observed in agricultural field, however the
places visited with the applicant at Dondilohara town which is around 10 km
far from unit and found the tailing waste disposed on the private lands in the
low-lying area. The land owners informed that they voluntarily approach the
project authority to dispose the waste on their own land for levelling purpose
to construct the house or commercial establishment.

As per the water balance of the plant the total daily water requirement is about
3,242 md/day if plant operated on its full capacity. Out of which 2,868 m®/day
process effluents will be recycled and reused in the process and approx. 358
m?3/day water will be lost as moisture content in graded iron ore and tailing
waste and 12 m3/day water required for domestic use, dust suppression and
plantation activities. Thus, 370 m3/day make up water required to be sourced
from the surface water. The water balance chart collected during visit is
enclosed as Annexure-10.

According to the paragraph 10 of the EC letter dated 18/5/2021, once the
permission granted for the use of surface water, the ground water should be
used only for domestic use (i.e. 5 m®day). Nevertheless, Project Authority
has obtained NOC from the Chhattisgarh State Water Resources Department
vide letter N0.3896 dated 2.8.2022 for drawal of 270 m3/day of surface water
from Keshala Nallah only for the period of six months i.e. January to




June. In such circumstances, Project Authority presently using both ground
water and surface( Keshala Nallah )water for the industrial operation of
the Unit, which is against the stipulations of the regulatory authority.
Project Authority should effectively comply with all the conditions
stipulated and if any changes required in their operation, which can be
performed only after getting necessary amendments in the EC from the
regulatory authority concerned.

. The Applicant alleged that the water quality of the River in Dondilohara area
getting deteriorated. As observed, there is no river, and only seasonal nala
flowing which is locally known as Kamta nala which is used for outdoor
purpose only. To assess the present status of water quality 2 samples of Kamta
Nala (Up stream & Down stream) and treated water of recycling pond of Unit
has been collected and analysed in CPCB Laboratory. The details of the
sampling locations are shown below:
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Ringal' Waterfall

Surface water sample collection details

Location Remarks

No human activity was observed at this
point and water sample collected to assess
the effect of tailing, if any at down stream.
The tailing waste dumped near to (100 to
150 meter) the water sampling site at the
land of Smt. Ramnih Khasra No. 9 at
Dondilohara.

Kamta Nala upstream w.r.t
tailing waste dumping

Kamta Nala downstream
w.r.t tailing waste
dumping




The unit has installed the clarifier and
Treated water of recycling | settling pond for water recycling purpose.
pond No outside water discharge was observed
by the Committee during visit.

Analysis result of water samples
Parameters Standard limit as Water samples
per 1S 10500:2012 | Kamta nala Kamta nala Treated
(Desirable Limit) Upstream Down stream water of
recycling
pH 6.5t08.5 7.25 7.77 7.72

Colour Clear Clear Clear

Temperature °C 22.5 23.2 22.6

Total Solids 128 159 216
TDS 119 153 196

Suspended Solids 09 06 30

CoD 12 12 08
BOD 03 04 04

Chloride as Cl 24 26 34
Dissolved Oxygen 7.67 7.70

Ammoniacal Nitrogen . 0.02 0.02

Nitrate as NO3 45 BDL BDL

13 | Sulphate 200 18 26 40
14 Faecal Coliform Nil <1.8 7.8 --

15 | Fe 0.30 0.091 0.011 0.412
16 | Zn 5.0 0.02 0.05 0.02

All the values are in mg/l except pH. FC values are per 100 ml of sample. BDL-Below Detection Limit

(). The above analysis shows that there is no variation/effect in water quality of
Kamta nala w.r.t upstream and downstream. This water sample was collected
since as alleged large quantity of tailings dumped at near Kamta nala. As per
the classification of Designated Best Use of inland water quality criteria the
Kamta nala water quality comes under B category and fit for outdoor bathing

(Organised). The copy of analytical results of water samples are enclosed as
Annexure-11.

(ii). Alleged air pollution due to inappropriate transportation of raw material
without adequate precautionary measures:

(i). During the visit of the Committee local residents informed that frequent
movement of multi axel trucks for transportation of iron ore significantly
contributing the major source for air pollution in the Gidhali and Dondilohara
villages. The Iron Ore for benefaction in plant is being sourced primarily from




the Iron Ore Mine of M/s Jayaswal Neco Industries Ltd., which is being
transported from the mine to this plant by road through trucks and thus
possibility of fugitive emission during transportation, unloading and handling
may not be ruled out.

i). All the trucks engaged in material transportation were found covered with

tarpaulin during the transporting of raw material. The CECB also issued
Office Order dated 26.06.2024 regarding proper covering of transportation
vehicles carrying raw materials and solid waste generated from the industrial
units. Copy of the office order is enclosed as Annexure-12.

During the visit, the Committee has observed the dust deposition on the leaves
of the plants located around the industry, machineries within the plant and
leaves of the trees on both sides of the road upto approx. 200 meters from the
main gate of the Unit. If the said deposited dust accumulation is due to heavy
truck movement, the same should have been reflected throughout the entire
route of mineral transportation. The Committee travelled on the road wherein
the mineral and finished product is being transported through trucks and
observed that no any significant dust deposition on both sides of the said road
after 200 meters from the plant premises was noticed, which infers that the
dust generation in the surrounding of the industry premises may be
contributing from the fugitive emission originating from the open stacked
material, loading and unloading area within the Unit. During the visit, it has
been observed that huge quantity of raw material is stacked in open area
without any covered shed. The heaps of semi-processed material were also
stored in the plant premises at four locations and partly covered with tarpaulin
and reportedly the material contains 18% to 20% of moisture, hence the
possibility of fugitive emission is very less.

. In Order to control air pollution / dust emission from the Unit, project
authority shall ensure that all around the material stock yard, loading
unloading areas should be provided with covered shed or vertical wind
breaking walls with sufficient height needs to be constructed to arrest the
fugitive dust emission. Further, during the high wind and in dry weather the
possibility of fugitive emission may not be ruled out and unit has to take care
about it by increasing the frequency of mechanical sweeping and water
sprinkling through mobile tankers.

. It has been observed that the Unit has constructed concreted road within the
Plant premises and stock yards and main processing area equipped with fixed




and moving type of water sprinklers to reduce the fugitive emissions during
plant operation. The garland drains have been provided around the stockyard
to trap the runoff materials and water. The drains are connected with settling
tanks to recover the material and recycling of water.

1). In order to assess the Ambient Air Quality in the vicinity of plant area,
Ambient Air Quality Monitoring for 24 hours was carried out at 4 locations
i.e. Ramesh’s farm house in village Gidhali, main gate of the Plant, Sarpanch
house in village Baklitola and Roopsings house in village Gainji for the
prominent air pollutant parameters viz. PMj, PM2s, SO,, NOX. The AAQ
monitored locations are shown in a google image:

OA 1079/2024 (PB) B ; :gond
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The ambient air quality, monitoring stations were installed at up-wind and
downwind directions and monitoring carried out for 24-hour basis in plant
vicinity and nearby village during 28" - 29" November, 2024. Monitored
data of Ambient Air quality is given below:

Location PMao PM:s SO2 NOx
(hg/m®) | (pg/m) | (ug/m®) | (ng/m°)
Ramesh’s farm house in

Village Gidhali 9 > 07 31
At the plant premises near

Village Gidhali 86 55 08 32
Sarpanch house in village

Baklitola & 49 06 26
Ro_op_glngs house in Village 89 54 06 30
Gainji
NAAQ Standard (Ambient air quality

monitoring carried out for 24 Hr basis) 60 80 80




On the basis of above monitored Ambient Air quality data, it has been
observed that the average concentration of PM;o (24 Hr basis) was found to be in the
range of 91 pg/m?® to 72 pg/m?3. The PM_s was found to be in the range of 57 pug/m®
to 49 pg/m? and all the values are within the limit. The concentration of primary
gaseous pollutants i.e. NOx and SO, were also found to be within the limit at all the
monitored locations. The copy of analytical report of the ambient air quality is
enclosed at Annexure-13. The Unit has also installed the two Continuous ambient
air quality monitoring stations at up and down wind direction, but due to
transmission related issue data was not available at CECB website however, monthly
average values of last six months were found within the limit and the printout of
results are enclosed as Annexure-14.

(iii). Alleged impact on human health in the surrounding areas

The Joint Committee sought factual status from the Chhattisgarh State Health
Department regarding alleged impact of tailing waste dumping on human health,
if any. The State Health Department vide letter N0.5586 dated 29.11.2024
informed that no such type of study conducted by health department. The
department also informed that there is no information available regarding adverse
impact on health caused by disposal of tailing waste. Copy of the reply received
from Chhattisgarh State Health Department is enclosed as Annexure-15.

As informed by the local residents that the project authority is not implementing
CSR activities effectively in the adjoining areas of the project. The project
authority shall effectively comply with the action plan mentioned under para 14
of the EC inter alia including organising periodic health check-up camps in the
surrounding villages, de-silting of the Keshala nala etc.

(iv). Other Observations:

The total area of the unit is 27.53 Ha and as per layout map submitted by the unit
the unit has provided 33% of the area for green belt, however it may be increased
by planting more trees at the periphery of the unit and to arrest the air bourn dust
emission inside the plant.

During the deliberation, local people raised other issues regarding alleged
encroachment of Govt. land by the above Project Authority. However, the Joint
Committee restricted their scope within the issues referred therein the O.A and
the ToR referred therein the above Order, since the land encroachment issues
have already been represented by the local people to the District Collector and
other local authorities. The representation given by the local residents regarding
above is enclosed as Annexure-16




8. Recommendations of the Joint Committee:

On the basis of the above observations made during inspection of the
Committee, the following recommendations are submitted for implementation of the
Unit for further improvement:

1. Though the lawful provisions are available for disposal of tailing waste in
low-lying areas, the tailing cakes generated in the alleged Unit should not be
used for landfilling of low-lying areas, since the EC conditions are not
permitting the same. In such circumstances, without amending the EC
conditions from the MoEF&CC, disposing the tailings in the low-lying area
either by the Project Authority or through any authorized agency will
tantamount non-compliance of the stipulated EC conditions and thus project
authority should effectively comply with the stipulations.

. The tailing cakes generated should be sent to the suppliers who can distribute
to the industries beneficiating low-grade iron content / pellatization plant or
in any co-processing / cement industries to the extent possible. The project
Authority after getting necessary amendment in the EC and approval from the
Competent Authorities can dispose of the tailing cakes generated in the
alleged mineral beneficiation Unit in the mine void from where the iron ore is
being sourced instead of dumping in low lying areas.

. The existing procedure adopted by the Office of District Collector (Mining
Division) for issuing NOC/permission for disposal of waste material in low-
lying areas, neither consulting with CECB nor the Officers of CECB is
incorporated as a member of the said Committee and thus it is appropriate to
incorporate an appropriate Officer from the CECB as a member in the said
process of issuing NOC in order to ascertain the environmental issues
involved therein.

. In Order to control air pollution / dust emission from the Unit, Project
Authority shall ensure that all around the material stock yard, loading,
unloading areas should be provided with covered shed or vertical wind
breaking walls with adequate height needs to be constructed to arrest the
fugitive dust emission. Further, dedicated mechanical sweeping machine
should be deployed inside and outside the plant. Adequate mobile water
sprinklers need to be deployed. These may be implemented on priority within
3 months and the implementation of the same shall be ensured by the CECB.
Project Authority shall submit the implementation report to the CECB and
MoEF&CC.

. The transporting company shall follow the instructions of the order issued by
CECB on 26.06.2024 regarding proper covering of transportation vehicles
carrying raw materials and solid waste generated from the industrial units.

6. Greenbelt development needs to be strengthened with thick and tall plantation




along the plant boundary to arrest the air born dust.

7. Project Authority presently using both ground water and surface water for
the industrial operation of the Unit, which is against the stipulations of the
EC. Project Authority should effectively comply with all the conditions
stipulated and if any changes required in their operation, which can be
performed only after getting necessary amendments in the EC from the
regulatory authority concerned.

8. The project authority shall effectively comply with the action plan mentioned
under para 14 of the EC inter alia including organising periodic health check-
up camps in the surrounding villages, de-silting of the Keshala nala etc. in
consultation with local authority concerned.

9. The District Administration should examine the land issues, if any, through
the Revenue authorities concerned based available records and take
appropriate decision.

= N Telef

(Pentani Jagay) (Dr. M. Thalamadai Karuppiah)
Regional Director, Scientist-E, MoEF&CC,
CPCB, Bhopal Sub-Office, Raipur

(Dr. Anita Sawant)

(Sh. Darbari
' Regional Officer, CECB, Bhilai

Joi ollector, Balod
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Photographs of the Joint Committee Inspection

Joint Committee meeting with Sarpanch and local residents at Gidhali, CG
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Site inspection of the alleged Unit by Committee members at Gidhali, CG
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Site visit of unit by committee members at Gidhali, CG
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Site visit of unit by committee members at Gidhali, CG Site visit by committee members at Dondilohara, CG




Kamta Nala upstream sampling at Dondilohara

Kamta Nala Downstream sampling at Dondilohara Spillage collection channel inside unit
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Committee visit at tailing waste disposal site Dondilohara

Tailing waste disposal site at Dondilohara, CG
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Dust arrest and deposited on plant leaves inside the unit




Semi processed tailing stored inside the unit
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Ambient air monitoring at Gaichi village
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Annexure-01

Item No.08 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1079/2024

Sandeep Kasar Applicant(s)

Versus

State of Chhattisgarh Respondent(s)

Date of hearing: 07.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None

ORDER

1. Sandeep Kasar and Vishavkarma of Village Dondilohara, District
Balod, State of Chhattisgarh, have sent a letter petition dated 30.12.2023
raising a complaint of emission of dust particles during iron mining in the
Tribal area of Dondilohara, causing air pollution, and this letter petition
has been registered as Original Application under Sections 14 and 15 of
National Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act,
2010’) in exercise of suo-moto jurisdiction in view of law laid down by
Supreme Court in Municipal Corporation of Greater Mumbai Versus

Ankita Sinha and Others, (2022) 13 SCC 401.

2. Complainants have said that M/s Godavari Mines Gidhali and Dev
Mining Company are operating in Tribal area of Dondilohara, District
Balod, State of Chhattisgarh and in the course of mining iron particles

causing air pollution are being which is emitted causing health hazard to

28



32

the local people and no action has been taken for remediating the

problem either by proponent or by the Authority concerned.

3. Facts stated in this letter petition, in our view, give rise to a
substantial question relating to environment arising out of
implementation of enactments mentioned in Schedule I of NGT Act, 2010
but before proceeding further we find it appropriate to have the facts
verified by obtaining a factual report hence, constitute a Joint Committee
comprising District Magistrate, Balod; Chhattisgarh Environment
Pollution Control Board; Central Pollution Control Board; and Integrated
Regional Office, Ministry of Environment Forest and Climate Change,

Raipur.

4. Central Pollution Control Board shall be the Nodal Authority for co-

ordination and compliance of this order.

S. Above Committee shall visit the site, collect relevant information

and submit a factual report within six weeks.

6. List on 23.12.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM

November 07, 2024
Original Application No. 1079/2024
M

29



33
gt Frwmer (7e), W \'r LiFE

Sl TgEY P A S e

Cralaer 1 SR SRS, Annexure-02
A /AL aw-1079 /2024 /\SAS - \S 3T feqi®: 25 99, 2024
TA.SLE. UHRoT

wfa,

| Yu—EIHew® a9 (C) EcsEarice wew Afag |

| IU-FHTaTer™, Y-, qrele B, ggfaRo] HeefvT Hed |

IRvY Had, A} wiid, Adev—19, | BRITEITE—496001 gafarT w9+, Haei—19, i

T MAYR—492002 (B.T.) YT IAYI—492002 (B.71)

vy a9y Aol fifme &9, R & U@ —1079 /2024 & ey &A@ 07 /11 /2024 &
uRured # wgad |AfY & T3 a9 |

Hed: 39 Il &1 uF & &9 /o) alw—1079 /2024 / 1506 fRAT®H: 22 /11 /2024

HEIY,

HUAT IWIGT e T3 BT JAqAET B B FE Iy (o Had 2 93 o)
Rrgd "rag | 79T THOe! §RT WB—1079 /2024 # UiRa e # 04 Wiy AfAfy @
Ted =g Ade ye farar mar o) SWRIE @ uRutem d & |efoa fwr | wra AT &
R ) = wffy o Teq fear mar @ qur 9y g R 28 9 29 TEER, 2024 B WA
frteor fhar s wafaa 21

2 A4 9 9gAaH e faawor
01 | 21 4. W4, &F Aeyd 3o cpcb.bhopal@gov.in
DT YT I arE, A A1 9. 9755559745
02 | 31 A FoMNURE, ISE—F, UGNV, 99 UG | 3—Hel: mtkaruppiah@gmail.com
Serary gRadd #ame, Su—srafey, IR H1H. 9840390069
03 | Sf. aifdr drad, 9ol bhilairo@gmail.com
g ), B uwH, Perg AT A, 9685095423
04 | 37t gAY W IR, ALH. 9406474135
Wige deoldex, aTalg -

SRIFE Affy gRT e wie TH- Svsider, e, R:‘W—@na’m Wrﬁmawr
Hgad Ferr 9w e 8§ 99aa e THeR (REaReT &1 AEEg gEeiel gRT uiRa
sy @ fig THe-—5 # R T Fdwgwr o o gwafaa @ e wfdes =i
20/12/2024 G AT wU A WRGA AT AET £ 9 @A by qgEOr EE 4 1
Arset gord fAgaa faar mar 2|

Nad1Y,
. 3\ o-‘\
Her=ad: g | gy f"ﬁw
gfaferf:
1. 1 FoEE, d5—U% U9 fPIRT W5, 1pC—1I }aﬁsﬂ?miﬁﬂm‘l /
2. fEfeema gs, Y fvmr, sufRar, Reh
g3 v
“TTAHTYT BT H 9 swEE 1 W\ &
war: cafder s G
qATEReT 9w, §-5, AT FTEEHT, HOTE-462016 gfeder sae -
§frodtraw ;| 0755-2775384/85/86 ot sl T, Reel-110032
&-AF: cpeb.bhopal@gov.in I % : 011-43102030
dqHBC: www.cpeb.nic.in
ac ‘e g7 cwifes &1 w afss

30



34

Attendance Sheet

Annéxure-03

Meeting of the members of Joint Committee constituted in compliance with
the Order dated 07.11.2024 in the O.A. No. 1079 of 2024 in the matter of
‘Sandeep Kasar Versus State of Chhattisgarh’ and other Stakeholders.
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AT T, P 6w 2018

Atal Nagar, the 6th October 2018

NOTIFICATION

No. F 7-9/2003/12.-In exercise of the powers conferred by Section 23C of the Mines and

Minerals (Development and Regulation) Act, 1957 (No. 67 of 1957), the State Government, hereby,

makes the following further amendment in the Chhattisgarh Minerals (Mining, Transportation and

Storage) Rules, 2009, namely:-

In the said rules,-

AMENDMENT

1« After sub-rule (6) of rule 4, the following shall be added, namely:-
(7)

Collector of concerned District shall grant permission on submission of
application for use/sale of abandoned minerals as minor mineral in
construction activities or in view of conservation of minerals in other works
collected during temporary storage/beneficiation/ processing/crushing of
minerals outside lease area or storage beneficiation/processing/crushing at
permit area:

Provided that, before grant of permission under sub rule (7)
representative samples of such minor minerals shall be collected by the
departmental officer from permit area. Permission for use/sale as minor
mineral for specific quantity and specified period shall be given after necessary
testing of these samples in laboratory."

For Form-2, the following shall be substituted, namely: -

"Form-2

[ (See rule 4(2)()) ]

APPLICATION FOR ISSUE OF TRANSIT PASS FOR THE MINERAL CONCESSION HOLDERS

1. Name and address of Lease/Licence/Permit/Transported permission

holder

(@)
(b)
(c)

Name of Village/ Gram Panchayat .......ccocoiiiiiiiiniinna

(d) Tahsil/ DISIFICT s s il s S
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TAEE TS, S 6 AR 2018 808 (3)

10.

L1

12

13.
14

Name ol mHnetal o i st ienm

Date and period of issue of environment clearance under Environment Conservation Act,

Production capacity in the Mining Scheme for this Financial Year .........
(in tonne/in cubic meter)

Production capacity in the Environment Clearance for this Financial Year ................. (in
tonne/in cubic meter)

Quantity of mineral produced till date during this Financial Year..........coocovvivvvreeinnanns (in
tonne/in cubic meter)

Quantity of mineral dispatched till date during this Financial Year.....c....ccooociiiiiiiinnnns (in
tonne/in cubic meter)

Quantity of mineral applied for present transportation ...........cccccooeveninns (in tonne/in
cubic meter)

Royalty of Rupees ......coooovvviniinnnnn paid vide Challan Number.................. datessavarnman
Cost of Transit Pass Book Rupees............ paid vide Challan Number........... date......cooooe.

(not applicable in case of Transit Pass issued online)

Enclosures:- As per Serial number 13 and 14.

Note:-

For Chhattisgarh Minerals (Mining, Transportation and Storage) Rules, 2009, Notification
No. F 7-9/2003/12, dated 27-7-2009 issued and published in Chhattisgarh Gazette part-1
dated 14.8.2009 at page no. 1168-1196. The corrigendum made in the original Rules vide
notification dated 27-3-2010 and Rules were revised on 27-3-2010, 5-8-2013, 25-2-2015,
and 18-3-2015, the original Rules was last updated by notification no. F 7-9/2003/12,
dated 5-4-2017.

By order and in the name of the Governor of Chhattisgarh,
EFFAT ARA, Deputy Secretary.

T, W A1 T SR, S AR EI R HEE, TEE Y, T H Hi A R - 2018
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Chemical Analysis

PSSR

S.No. Sample No. Name of Mine =y m;’ F‘:O_’— r"m[ P -
o | oo | em | OO s

1. | Pond-1 a4 | 1634 | 33.80 | 5.97 | 99.53 23.63
2. Pond-2 25.58 | 15.20 | 33.00 | 5.72 99.50 | 23.08
3 Pond3 CHHOTEDONGAR (3780 | 1632 | 38.40 | 6.95 99.47 | 26.85
4. Filter press hip (CD) 3824 | 14.76 | 39.60 | 6.82 99.42 | 27.69
5. Pond-4 37.82 | 15.00 | 39.40 | 7.35 99.57 | 27.55
6. Pond-5 39.30 | 14.12 | 38.80 | 730 99.52 | 27.13
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Final EIA/EMP for Expansion and Modernization 0f 1.20 MTPA Iron Ore Crushing, Screening Plant

To 1.50 MTPA Iron Ore Crushing, Screening and 1.50 MTPA Beneficiation Plant Annexure-10
Table 2.9: Water Balance for Crushing, Screening & Beneficiation Plant
Sr. Process Losses led Remarks
No. description KlL/day / day mecye
1 | Primary wet screen 1400
2 | Sec Wet screen 990
3 | Tertiary wet screen 540 Water Recovered after
completing the process
4 | Hydro cyclone 60 358 2868 | and pumped in the process
; back with addition of 370
5 :;:ésndewatermg 72 KL fresh water per day.
6 | screw classifier 44
7 | Flocculant station 120
Dust i
8 a:; Psl:f:ar:igzn 11 11 0 Losses to ground
. Treatment in portable STP &
9 Dl‘il.lklng and 5 1 ;A use of treated effluent in
Sanitation dust suppression &
[plantation
Total 3242 370 2872

Scanned with ACE Scanr@®
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Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab

!
Test Report : Waste Water (Physico Chemical Pm'mnci’t'r)'

¥
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i sy Annexure-11

MABTER C7y F/LAB/OG/TR02 |

Project Name

NGT Case No. 1079/2024

Test Report No.

WW/24-25/183

Kamta Nala -upstream, Distt. - Balod

Sample Description (CG) Requisition No. 160
Date of sample collection 29.11.2024 Date 06.12.2024
Date of sample receipt 02.12.2024 Type of sample Grab
Date of analysis 02.12.2024 to 05.12.2024 Sample collected by [Dr. A Chaturvedi, Sh. R Bandewar
S.No. |Parameters Unit Result Method

I |Temperature LB 22.5 -

2 |Odour - - -

3 |Appearance = - -

4 |Colour Pt-Co Scale - APHA, 2120-B

5 |Residual Chlorine mg/L - APHA 4500-CI-B

6 |Dissolved Oxygen mg/L 7.67 APHA 4500-0-C

7 |pH pH unit 7.25 APHA, 4500H+B

8 |Specific Conductivity jumho/em 208 APHA 2510 B

9 |Suspended Solids mg/L 9 APHA 2540 D

10 |Total Dissolved Solids mg/L 119 APHA 2540 C

11 |Total Solids mg/L - APHA 2540 B

12 |Fixed Dissolved Solid mg/L - APHA 2540 E

13 |COD mg/L 12 APHA, 5220 B

14 |BOD (3 days, 27°C) mg/L 3 IS 3025, 1993

15 |Chloride mg/L 24 APHA, 4500-CL-B

16 |Total Alkalinity mg/L - APHA 2320-B

17 |T. Hardness (as CaCO;) mg/L - APHA 2340-C

18 |Ca Hardness (as CaCO;) mg/L - APHA 3500-Ca-B

19 |Mg Hardness (as CaCO;) mg/L - APHA 3500-Mg-B

20 |Oil & Grease mg/L - APHA 5520-D

21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C

22 |Turbidity N.T.U. - APHA, 2130-B

23 {Phosphate (as P) mg/L - APHA 4500-P-D

24 |Sulphate (as SQ,) mg/L 18 APHA 4500-SO,-E

25 |Ammo. Nitrogen (as NH;) mg/L BDL (DL=0.4) APHA 4500-NH;-F

26 |Nitrite Nitrogen (as NO,) mg/L BDL (DL=0.02) APHA 4500-NO,-B

27 |Nitrate Nitrogen (as NO;) mg/L = APHA 4500-NO;B

28 |Fluoride (as F) mg/L - APHA 4500-F-D

29 |Sodium (as Na) mg/L - APHA 3500-Na-B

30 |Potassium (as K) mg/L - APHA 3500-K-B

31 |Chromium (as Cr'®) mg/L . APHA 3500-Cr B

32 |Boron (as B) mg/L APHA 4500-B-C

33 |Faecal Coliform MPN/100ml <1.8 APHA 9221-E

34 |Total Coliform MPN/100ml - APHA 9221-AB.C

35 |Bioassay Test % Survival - APHA 8910 A-C

36

37

38

p
o
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Project Name NGT Case No. 1079/2024 Test Report No. WW/24-25/184
Sample Description St Nalyownsrenm, Disit, - Baled Requisition No. 160
(CG)

Date of sample collection 29.11.2024 Date 06.12.2024
Date of sample receipt 02.12.2024 Type of sample Grab
Date of analysis 02.12.2024 to 05.12.2024 Sample collected by [Dr. A Chaturvedi, Sh. R Bandewar
S.No. [Parameters Unit Result Method

1 |Temperature G 232 -

2 |Odour - - -

3 |Appearance - , -

4 |Colour Pt-Co Scale - APHA, 2120-B

5 |Residual Chlorine mg/L - APHA 4500-CI-B

6 |Dissolved Oxygen mg/L 7.7 APHA 4500-O0-C

7 |pH pH unit 7.77 APHA, 4500H+B

8 |Specific Conductivity pmho/cm 245 APHA 2510 B

9  |Suspended Solids mg/L 6 APHA 2540 D

10 |Total Dissolved Solids mg/L 153 APHA 2540 C

11 |Total Solids mg/L - APHA 2540 B

12 |Fixed Dissolved Solid mg/L - APHA 2540 E

13 |COD mg/L 12 APHA, 5220 B

14 |BOD (3 days, 27°C) mg/L 4 IS 3025, 1993

15 |[Chloride mg/L 26 APHA, 4500-CL-B

16 |Total Alkalinity mg/L - APHA 2320-B

17 |T. Hardness (as CaCQ,) mg/L - APHA 2340-C

18 |Ca Hardness (as CaCQ;) mg/L - APHA 3500-Ca-B

19 |Mg Hardness (as CaCO) mg/L - APHA 3500-Mg-B

20 |Oil & Grease mg/L - APHA 5520-D

21 [Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C

22 |Turbidity N.T.U. - APHA, 2130-B

23 |Phosphate (as P) mg/L - APHA 4500-P-D

24 |Sulphate (as SO,) mg/L 26 APHA 4500-SO,-E

25 |Ammo. Nitrogen (as NH;) mg/L BDL (DL=0.4) APHA 4500-NH;-F

26 [Nitrite Nitrogen (as NO,) mg/L BDL (DL=0.02) APHA 4500-NO,-B

27 [Nitrate Nitrogen (as NO;) mg/L - APHA 4500-NO4B

28 |Fluoride (as F) mg/L - APHA 4500-F-D

29 |Sodium (as Na) mg/L - APHA 3500-Na-B

30 |Potassium (as K) mg/L - APHA 3500-K-B

31 |Chromium (as Cr’®) mg/L - APHA 3500-Cr B

32 |Boron (as B) mg/L B APHA 4500-B-C

33 [Faecal Coliform MPN/100ml 7.8 APHA 9221-E

34 |Total Coliform MPN/100ml - APHA 9221-A.B.C

35 |Bioassay Test % Survival - APHA 8910 A-C

36

37

38 g
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Central Pnl]LZigl’l Control Board
Regional Directorate (Central)

"Parivesh Bhawan"

Paryavaran Parisar, E-5, Arera Colony, Bhopaﬂ

EPA Recognised Lab

{ oy i LA

Test Report : Waste Water (Physico Chemical Par Jmé.l&r:}—""“""_

Project Name

NGT Case No. 1079/2024

Test Report No. WW/24-25/185

Treated water for recycling, NICO Mining

Sample Description Company Pvt Ltd, Gidhali, Distt-Balod(CG) |Reduisition No. L
Date of sample collection 29.11.2024 Date 06.12.2024
Date of sample receipt 02.12.2024 Type of sample Grab
Date of analysis 02.12.2024 to 05.12.2024 Sample collected by |Dr. A Chaturvedi, Sh. R Bandewar
S.No. |Parameters Unit Result Method

1 |Temperature " 22.6 -

2 |Odour = . .

3 |Appearance - =

4 |Colour Pt-Co Scale - APHA, 2120-B

5 |Residual Chlorine mg/L - APHA 4500-CI-B

6 |Dissolved Oxygen mg/L 7.72 APHA 4500-0-C

7 |pH pH unit 7.83 APHA, 4500H+B

8§ |Specific Conductivity pmho/cm 282 APHA 2510 B

9 [Suspended Solids mg/L 30 APHA 2540 D

10 |Total Dissolved Solids mg/L 196 APHA 2540 C

1 |Total Solids mg/L - APHA 2540 B

12 |Fixed Dissolved Solid mg/L - APHA 2540 E

13 |COD mg/L 8 APHA, 5220 B

14 |BOD (3 days, 27°C) mg/L 4 IS 3025, 1993

15 |Chloride mg/L 34 APHA, 4500-CL-B

16 |Total Alkalinity mg/L - APHA 2320-B
I 17 |T. Hardness (as CaCO;) mg/L - APHA 2340-C

18 |Ca Hardness (as CaCO;) mg/L - APHA 3500-Ca-B

19 |Mg Hardness (as CaCQ;) mg/L - APHA 3500-Mg-B

20 |Oil & Grease mg/L - APHA 5520-D

21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C

22 |Turbidity N.T.U. - APHA, 2130-B

23 |Phosphate (as P) mg/L - APHA 4500-P-D

24 [Sulphate (as SOy) mg/L 40 APHA 4500-SO,-E

25 |Ammo. Nitrogen (as NH;) mg/L BDL (DL=0.4) APHA 4500-NH;-F

26 |Nitrite Nitrogen (as NO,) mg/L BDL (DL=0.02) APHA 4500-NO,-B

27 |Nitrate Nitrogen (as NO;) mg/L = APHA 4500-NO,B

28 |Fluoride (as F) mg/L - APHA 4500-F-D

29 |Sodium (as Na) mg/L - APHA 3500-Na-B

30 |Potassium (as K) mg/L - APHA 3500-K-B

31 {Chromium (as Cr'®) mg/L - APHA 3500-Cr B

32 |Boron (as B) mg/L - APHA 4500-B-C

33 |Faecal Coliform MPN/100mlI - APHA 9221-E

34 |Total Coliform MPN/100ml - APHA 9221-A.B,C

35 |Bioassay Test % Survival - APHA 8910 A-C

36

37

38
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""Parivesh Bhawan" P
Paryavaran Parisar, E-5, Arera Colony, Bhopal — 462)) 10u v £ 00 | rmasmspmnasgarensregeeness”
EPA Recognised Lab i F/LRB/06/TR-06

Test Report : Waste Water(Instrumentation) . cygt

Project Name NGT Case No. 1079/2024 Test Report No. Inst/WW/24-25/183
Sample Description (l:ja(gta e Requisition No. 160
Date of sample collection 29.11.2024 Date 06.12.2024
Date of sample receipt 02.12.2024 Type of sample Grab
Date of analysis 05.12.2024 Sample collected by |Dr. A Chaturvedi. Sh. R Bandewar
S.No. |[Parameters Unit Result Method
1 |Cadmium (as Cd) mg/L - APHA 3111 B
2 |Chromium Total mg/L - APHA 3111 B
3 [Copper (as Cu) mg/L - APHA 3111 B
4 |Lead (as Pb) mg/L - APHA 3111 B
5 [Nickel (as Ni) mg/L - APHA 3111 B
6 |Zinc (as Zn) mg/L 0.0203 APHA 3111 B
7 |Iron (as Fe) mg/L 0.091 APHA 3111 B
§ |Manganese (as Mn) mg/L = APHA 3111 B
9 {Cobalt (as Co) mg/L - APHA 3111 B
10 |Boron (as B) mg/L - APHA 3111 B
11 |Vanadium (as V) mg/L - APHA 3111 B
12 |Arsenic (as As) ne/l E APHA 3112-B
13 [Mercury (as Hg) ne/L - APHA 3112-B
14 |Selenium (as Se) pe/L - APHA 3112-B
15 |Tin (as Sn) g/l - APHA 3112-B
16 |Antimony (as Sb) ug/L - APHA 3112-B
17 |a-BHC ng/L - APHA 6630 B
18 |B-BHC ug/L - APHA 6630 B
19 [y- BHC (Lindane) ng/L - APHA 6630 B
20 |6-BHC . ng/L - APHA 6630 B
21 [Aldrin pg/L - APHA 6630 B
22 |a-Endos. pe/L - APHA 6630 B
23 |pp-DDE ng/L - APHA 6630 B
24 |Dieldrin pg/L - APHA 6630 B
25 |p—Endos. ng/L - APHA 6630 B
26 |op-DDT ng/L - APHA 6630 B
27 |pp-DDT pg/L - APHA 6630 B
28 |Monocrotophos (MCP) ng/L - APHA 6630 B
29 |Dimethoate (DMT) ng/L - APHA 6630 B
30 |M-Parathion (MPT) ug/L - APHA 6630 B
B Malathion(MLT) pg/L - APHA 6630 B
32 |Chloropyriphos (CPP) ug/L - APHA 6630 B
33 |Ethion ng/L - APHA 6630 B
I
35
[ 36

~
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Central Pollufidn Control Board

Regional Directorate (Central)
"Parivesh Bhawan"
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EPA Recognised Lab b oo TR L
Test Report : Waste Water(Instrumentation) {~

Project Name

NGT Case No. 1079/2024

Test Report No.

L
p—

Inst/WW/24-25/184

Kamta Nala -downstream, Distt. - Balod

Sample Description (CG) Requisition No. 160
Date of sample collection 29.11.2024 Date 06.12.2024
Date of sample receipt 02.12.2024 Type of sample Grab
Date of analysis 05.12.2024 Sample collected by |Dr. A Chaturvedi, Sh. R Bandewar
S.No. |Parameters Unit Result Method
1 |Cadmium (as Cd) mg/L - APHA 3111 B
2 |Chromium Total mg/L - APHA 3111 B
3 |Copper (as Cu) mg/L - APHA 3111 B
4 |Lead (as Pb) mg/L - APHA 3111 B
5 [Nickel (as Ni) mg/L - APHA 3111 B
6 |Zinc (as Zn) mg/L 0.0522 APHA 3111 B
7 |Iron (as Fe) mg/L 0.011 APHA 3111 B
8 [Manganese (as Mn) mg/L - APHA 3111 B
9 |Cobalt (as Co) mg/L - APHA 3111 B
10 |Boron (as B) mg/L - APHA 3111 B
11 |Vanadium (as V) mg/L - APHA 3111 B
12 |Arsenic (as As) ne/L - APHA 3112-B
13 [Mercury (as Hg) pe/L - APHA 3112-B
14 |Selenium (as Se) ng/L - APHA 3112-B
15 |Tin(as Sn) o/L - APHA 3112-B
16 |Antimony (as Sb) ug/L - APHA 3112-B
17 |a-BHC pe/L - APHA 6630 B
18 [B-BHC pg/L - APHA 6630 B
19 |y- BHC (Lindane) ng/L . APHA 6630 B
20 [8-BHC pg/L - APHA 6630 B
21 |Aldrin pe/L - APHA 6630 B
22 |o-Endos. pg/lL - APHA 6630 B
23 |pp-DDE ug/L . APHA 6630 B
24 |Dieldrin ng/L - APHA 6630 B
25 |p —Endos. ng/L - APHA 6630 B
26 {op-DDT ng/L E APHA 6630 B
27 |pp-DDT ne/L - APHA 6630 B
28 |Monocrotophos (MCP) ng/L - APHA 6630 B
29 |Dimethoate (DMT) ug/L - APHA 6630 B
30 [M-Parathion (MPT) ng/L - APHA 6630 B
31 |Malathion(MLT) ne/L - APHA 6630 B
32 |Chloropyriphos (CPP) png/L - APHA 6630 B
33 |Ethion ng/L a APHA 6630 B
34
35
36
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Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462§:}l“6“ -
EPA Recognised Lab ;
Test Report : Waste Water(Instrumentation)

Central Polluifiby Control Board
Regional Directorate (Central)
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Project Name

NGT Case No. 1079/2024

Test Report No.

Inst/'WW/24-25/185

Treated water for recycling, NICO Mining

Sample Descripfion Company Pyt Ltd, Gidhali, Distt.-Balod(CG) | Requisition No. 160
Date of sample collection 29.11.2024 Date 06.12.2024
Date of sample receipt 02.12.2024 Type of sample Grab
Date of analysis 05.12.2024 Sample collected by |Dr. A Chaturvedi, Sh. R Bandewar
S.No. |Parameters Unit Result Method

1 |Cadmium (as Cd) mg/L - APHA 3111 B

2 |Chromium Total mg/L - APHA 3111 B

3 |Copper (as Cu) mg/L - APHA 3111 B

4 |Lead (as Pb) mg/L - APHA 3111 B

5 |Nickel (as Ni) mg/L - APHA 3111 B

6 |Zinc (as Zn) mg/L 0.0257 APHA 3111 B

7 |Iron (as Fe) mg/L 0.412 APHA 3111 B

8 [Manganese (as Mn) mg/L - APHA 3111 B

9 |Cobalt (as Co) mg/L - APHA 3111 B

10 |Boron (as B) mg/L - APHA 3111 B

11 [Vanadium (as V) mg/L - APHA 3111 B

12 |Arsenic (as As) ug/L - APHA 3112-B

13 |Mercury (as Hg) ng/L - APHA 3112-B

14 |Selenium (as Se) ng/L - APHA 3112-B

5 |Tin (as Sn) ng/LL - APHA 3112-B

16 |Antimony (as Sb) ug/L - APHA 3112-B

17 |a-BHC ng/L - APHA 6630 B

18 |B-BHC ng/l - APHA 6630 B

19 |y- BHC (Lindane) png/L - APHA 6630 B

20 [8-BHC ng/L - APHA 6630 B

21 |Aldrin pg/L - APHA 6630 B

22 |a-Endos. ng/L - APHA 6630 B

23 |pp-DDE ng/L B APHA 6630 B

24 |Dieldrin ug/L - APHA 6630 B

25 |B —Endos. ug/L - APHA 6630 B

26 |op-DDT ug/L - APHA 6630 B

27 |pp-DDT ug/L - APHA 6630 B

28 |Monocrotophos (MCP) ug/L - APHA 6630 B

29 |Dimethoate (DMT) ng/L - APHA 6630 B

30 [M-Parathion (MPT) g/L - APHA 6630 B

31 [Malathion(MLT) ng/L - APHA 6630 B

32 |Chloropyriphos (CPP) g/l - APHA 6630 B

33 |Ethion ng/L - APHA 6630 B

34

35
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Regional Directorate (Central LECFYFiinin,

E
{
i
i
:

Central Pollution Control Board
“Parivesh Bhawan”, Paryavaran Parisar, E-5, Arera Colony,

Bhopal - 462016

Tel: 0755-2775385/86, Fax: 0755-2775587

EPA Recognized Lab-2015
TEST REPORT

Ambient / Fugitive Air Analysis Report

~Annexur

F/LAB/06/TR-03

B TP,

i S

Sample from:

NGT Case OA 1079/2024 (CZ)

Req. No: 145

Test report No:

AAQM/24-25/86

57 |

o

o

1993

Prepared By: ;%/ﬁﬁr'

Sample Description: | Sh. Rameshwar Kumar Mankar Registration | AAQM/24-25/86
farm House Gidhali village Distt: No:.
Balod (CG)
Date of collection: 28-29..11.2024 | Type of sample: Date: 09.12.2024
grab/composite o
Date of receipt : 02.12.2024
Dr. Anoop Chaturvedi & Rameshwar
Date of analysis : 06.12.2024 | Sample collected By |
S. Parameters Unit Result Method
No.
1. | Suspended Particulate pg /m’ 91 [SC Method No. 501, Page no. 427
Matter (SPM) / PM10 439,3“ED. 1989
IS Method No. 5182, (Part -4). |
2. | Particulate Matter pg/ m’ 57 ISC Method No. 501, Page no. 427
PM- 2.5 439, 3% ED. 1989 -
3. | Nitrogen Dioxide (NO2) ng/ m? 31.28 IS Method No. 5182, (Part -6). 2006
4. | Sulphur Dioxide (SO2) pg/ m? i) | IS Method No. 5182, (Part-2).2
5. | Fluoride g/ m’ - AS 3580- 13.2- 1991/3580.13.3
Sodium Acetate method
6. | Ammonia pg/ m’ -- EPA -401 3" Edition 2000
Indo -phenol method
7 | Other Specific Parameters - | mg/m’ - USEPA- 29. 3% Edition 1998 ( AAS/
J_ Graphite generation) APHA3TIB

M5 L~

[ ab Head

Authorised Signatory
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Regional Directorate (Central)
Central Pollution Control Board
“Parivesh Bhawan”, Paryavaran Parisar, E-5, Arera Colony,
Bhopal - 462016

Tel: 0755-2775385/86, Fax: 0755-2775587
EPA Recognized Lab-2015
TEST REPORT
Ambient / Fugitive Air Analysis Report
F/LAB/06/TR-03

Sample from: NGT Case OA 1079/2024 (CZ) | Req. No: 145 | Test report No:
AAQM/24-25/87
Sample Description: | Main Gate of M/s. NICO Mining | Registration | AAQM/24-25/87 |
Company Pvt Ltd Gidhali Distt: No:. 5
Balod (CG) ! |_
Date of collection: 28-29.11.2024 | Type of sample: Date: 09.12.2024 "
grab/composite ]
Date of receipt : 02.12.2024 .
S le collected B Dr. Anoop Chaturvedi & Rameshwar
Date of analysis : 06.12.2024 ample collected by | o
S. Parameters Unit Result Method
No.
I. | Suspended Particulate pg /m’ 86 ISC Method No. 501, Page no. 427 - ?
Matter (SPM) / PM10 439, 3 ED. 1989
IS Method No. 5182, (Part -4), 1999
2. | Particulate Matter ng/ m’ 55 [SC Method No. 501, Page no. 427 - ,
PM-2.5 439, 3 ED. 1989 ]
3. | Nitrogen Dioxide (NOz) ng/ m’ 32 IS Method No. 5182, (Part -6). 2006 |
4. | Sulphur Dioxide (SO:) pg/ m* 8.97 IS Method No. 5182, (Part-2). 2001 |
y ISt
5. | Fluoride ng/ m? - AS 3580- 13.2- 1991/ 3580.13.3 - 1993. |
Sodium Acetate method -
6. | Ammonia ug/ m* - EPA -401 3" Edition 2000 ;
Indo -phenol method
I
~ == - 3 =
7. | Other Specific Parameters mg/ m USEPA. 29. 3¢ Edition 1998 ( AAS
| Graphite generation) APHAS it N

Prepared By: ajBl”r’ w’%.’_‘_, .

[.ab Head
Authorised Signatory
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Regional Directorate (Central)
Central Pollution Control Board
“parivesh Bhawan”, Paryavaran Parisar, E-5, Arera Colony,
Bhopal - 462016
Tel: 0755-2775385/86, Fax: 0755-2775587
EPA Recognized Lab-2015
TEST REPORT
Ambient / Fugitive Air Analysis Report
F/LAB/O6/TR-03
Sample from: NGT Case OA 1079/2024 (CZ) | Req. No: 145 | Test report No:
AAQM/24-25/88
Sample Description: | Sarpanchji ka Ghar Bakli Tolo Registration | AAQM/24-25/88 o
Gidhali Distt: Balod (CG) No:. _ o
Date of collection: 28-29..11.2024 | Type of sample: Date: 09.12.2024 :
grab/composite ]
Date of receipt : 02.12.2024 . |
S le collected B Dr. Anoop Chaturvedi & Rameshwar
Date of analysis : 06.12.2024 ample collected By | g :
S. ~ Parameters Unit Result Method T
No. ’
I. | Suspended Particulate ng /m’ 72 ISC Method No. 501. Page no. 427 -
Matter (SPM) / PM10 439,39 ED. 1989
IS Method No. 5182, (Part -4), 1999 |
2. | Particulate Matter pg/ m’ 49 ISC Method No. 501. Page no. 427 - !
PM- 2.5 439, 3 ED. 1989 o
3. | Nitrogen Dioxide (NO2) ng/ m’ 26.07 IS Method No. 5182, (Part -6). 2006 .
4. | Sulphur Dioxide (SO:) ng/ m’ 6.33 IS Method No. 5182. (Part -2), 2001
5. | Fluoride ug/ m? - AS 3580- 13.2- 1991/3580.13.3 - 1993, ||
Sodium Acetate method |
6. | Ammonia pg/ m? - EPA -401 3 Edition 2000 |
Indo -phenol method '
| : 1 : R
7. | Other Specific Parameters - | mg /m —- USEPA- 29. 3% Edition 1998 ( AAS,
Graphite generation) APHA3TIB

Prepared By:gﬁ/ g

LLab Head
Authorised Signatory

Syem 241 s

78



82

et i ma—azs e

{: ;
AR

Regional Directorate (Central)
Central Pollution Control Board

“Parivesh Bhawan”, Paryavaran Parisar, E-5, Arera Colony,

Bhopal - 462016
Tel: 0755-2775385/86, Fax: 0755-2775587
EPA Recognized Lab-zo15
TEST REPORT

Ambient / Fugitive Air Analysis Report

cpPice

F/LAB/06/TR-03

Sample from: NGT Case OA 1079/2024 (CZ) | Req.No: 145 | Test report No:
AAQM/24-25/89

Sample Description: Sh. Rupsingh Jagnayak ji ka Ghar | Registration | AAQM/24-25/89
Gramm Gainji Distt: Balod (CG) No:.

Date of collection: 28-29.11.2024 | Type of sample: Date: 09.12.2024
grab/composite o
Date of receipt : 02.12.2024 .
S le coll Dr. Anoop Chaturvedi & Rameshwar
Date of analysis : 06,12.2024 | Sample collected By | |
S. |- Parameters Unit Result _ Method .
No. |
1. | Suspended Particulate ng /m’ 89 ISC Method No. 501. Page no. 427 - '
Matter (SPM) / PM10 439, 3 ED. 1989
IS Method No. 5182, (Part -4), 1999 N
2. | Particulate Matter pg/ m? 54 ISC Method No. 501, Page no. 427 - !
PM-2.5 439, 3 ED. 1989 Y
3. | Nitrogen Dioxide (NO») ng/ m* 30.44 IS Method No. 5182, (Part -6). 2006
4. | Sulphur Dioxide (SO2) ng/ m* 6.30 IS Method No. 5182, (Part -2). 2001
5. | Fluoride ug/ m? = AS 3580- 13.2- 1991/ 3580.13.3 - 1993.
Sodium Acetate method -
6. | Ammonia pg/ m? -- EPA -401 3" Edition 2000
Indo -phenol method
s S 3 - _ ' :
7. | Other Specific Parameters mg/m USEPA- 29. 3¢ Edition 1998 ( AAS/ |
Graphite generation) APHAS 1B ;

Prepared By: W g h7 ?)AJ_; ﬂ

Lab Head
Authorised Signatory
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Annexure-14

Date (YYYY-MM)

AAQMS_1 PM10 (ug/m3) --
Normalized U

AAQMS_1 PM2.5 (ug/m3) --
Normalized U

AAQMS_1 RH (%) --
Normalized U

AAQMS_1 NO (ug/m3) --
Normalized U

Avg
Min
Max
Geom.Mean
Median
Mode
Std.Deviation
Prescribed Standard
First Max occurred at
First Min occurred at
Valid Data Points
Total Data Points
Data Availability %
Uncertainty
2024-06
2024-07
2024-08
2024-09
2024-10
2024-11

47.59
18.72
99.27
47.59
40.69
335
29.12
None
2024-11
2024-07
6
6
100

47.88
18.72
33.5
27.32
58.82
99.27

21.24
491
50.54
21.24
15.13
491
16.27
None
2024-11
2024-07
6
6
100
0
16.98
491
13.29
13.23
28.49
50.54

59.73
48.06
67.2
59.73
61.84
64.74
7.75
None
2024-07
2024-06
6
6
100

48.06
67.2
66.14
64.74
58.95
53.29

2.62
1.27
3.99
2.62
2.58
2.2
0.94
None
2024-11
2024-06
6
6
100

1.27
2.2
2.96
2.2
3.08
3.99
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Geosphere Industries Private Limited(Formerly known as Godawari Nat:

' Report Type: Average Report- Static Details and Interval: month | Time Range : 2024-06-01 09:00:00 to 20

_Report Created by glensAdmin on 2024-11-28 18:53:38

AAQMS_1 BP (mmHg) --
Normalized U

AAQMS_1 AT (C) -- Normalized U

AAQMS_1 WD (deg) --
Normalized U

AAQMS_1 NO2 (ug/ms3) -
Normalized U

559.85 21.6 114.51 11.57
555.93 18.01 61.44 4.93
566.02 24.99 159.01 24.51
559.85 21.6 114.51 11.57
558.93 217 122.44 9.5
555.93 18.01 65.22 4.93
3.97 2.22 43.03 7.19
None None None None
2024-11 2024-06 2024-07 2024-11
2024-06 2024-11 2024-11 2024-07
6 6 6 6
6 6 6 6
100 100 100
0 0 0
555.93 24.99 156.52
556.55 21.19 159.01
562.75 21.65 130.87
557.43 21.74 114
560.44 22.01 65.22
566.02 18.01 61.44
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AAQMS_1 RF (mm) —

AAQMS_1 SR (W/mt2) — Normalized

85

AAQMSS_1502 (ug/m3)— |

S__ x ( 3) = &

Normalized U U Normalized U Normalized U
0.26 55.76 9.99 14
0.02 29.4 3.24 7.09
0.59 91.69 16.8 27.66
0.26 55.76 9.99 14
0.21 53.33 9.78 12

0.2 48.45 3.24 7.09
0.24 20.31 6.49 7.67
None None None None

2024-07 2024-06 2024-08 2024-11
2024-11 2024-11 2024-09 2024-07
6 6 6 6
6 6 6 6
100 100 100
0 0 0

0.2 91.69 14.58
0.59 48.45 16.19
0.21 54.83 16.8

0.5 58.34 3.24
0.03 51.83 4.16
0.02 29.4 498
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5*1 Is) -

AAQMS_1 CO (mg/m3)

Normalized U Normalized U
0.37 0.57
0.19 0.2
0.58 1.21
0.37 0.57
0.37 0.47
0.58 0.34
0.15 0.36
None None

2024-06 2024-11
2024-11 2024-07
6 6
6 6
100 100
0 0
0.58 0.34
0.48 0.2
0.39 0.37
0.35 0.57
0.21 0.73
0.19 1.21
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